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FHon-ijle Shri S,^P/fBlswas;7>Me^ef'(A). „ f

• "cS'

7:

mMzezM

r/ '"IT iSmt. D i pt 1 Roy'w/o :

2.7; ̂ hri pP^L.-^aj^or S/o iapoor
(Both C/o Data Processing Centre N.S.S.0,
DepaTtnient of Statistics, Minis
fian ̂ IBhawan, New -De itri -1 i 0 0B 2 )-.

■'/ ■ , >•. -
/  Departnient of Statistics, Ministry of Planning,

;.^. -3^^.^:|BDri-NarayanI^haiMrar^^s ,^- 7
;S/o late^h? XaiT^hah^ass,. ^

•'"" ;J7^/o :The-.%i;Fectp'r $£ 7- 7- 7 -
:;;-;®ata-Prooess;ing7J>iA7i^^& 7-;77, .-..7^.. : '7'
.--.^Ministry Of Planning/TijLT ~ ,7 7 7 7

^  -7 Bara.,'-Nagar.7 .7- ■::.>;;:.r7 -7- -/ -' '" - 7, '
Calcutta. "r;7. i . . . Applicants.

By Advocate Mra. Shyamla Pappu, :Sr. Counse1~wi th
Shri l^ramod "Kumar .:& .Shri_^.R,i.^rishnai5urthi.v^y

.  ' j'-V^rsug

Union of India through

1. Secretary, '"r
Department of Expenditure,
Ministry of Finance, North Block,
New Delhi.

The Secretary,.
Department of Statistics,
Ministry of Planning,
Sardar Patel Bhawan, Sansad Marg,
New Delhi.-

Chief Executive OTficer,
3*iational Bample Survey vCrgani sat ion.
Ministry of Planning, Sardar Patel Bhawan,
Sansad Marg, New Delhi.

The Director,
Data Processing Division,
National Sample Survey Organisation, " ^ .
1164, GLT Road, Bara Nagar,
^Calcutta. . . . 7"Respondents.

By Advocate Shri V.S.:R. 7Krishna7^

I  • ----

7  .7,iS'
- -'f-. r

m



:::

'■ —r.
■X

'  ---^1

.  ":f^-s-- ~,_r-—^-*-r'i -• -

- :-4; ^ss-

~-

•  ••-

-

-ir:v -:v=^
; Ji'-iSl-'

■-v^gx-^ .r

K25?l
I® .r"?>

-SZ£
s®

S^iShg^ D vC.^Dhawsn
■?! ■ -_--

i]^ii ?P^O; . Rana

.• -r -jx. :-^;.G.

i

,j

|_* ?^*- ;r^ch.deya
■=^r :•■

U-'t^'---"

1. ̂ .Ki -Bhatnagar S/o Shri J.P. B_hatnagar

~ ' ■ _ —^.rZi '.: - ^ . ... -, . . _ ; _c/o , ::Data Process ing Cent re N. S. S. D. ,
®Beptt-. :r^f 4:?Sfcati5l:ic3 j^^inistr-y- of Planning ,
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;Shri Diwaikar Junghare 5/ g :Sh ̂  j. M ah a d e d Junghare* . ...
.'^-j:?. j2;^Shri C.R. Shah S/o Shri P. Shah

-  ■

1/
D.D. Dhinda S/o 3h". K.D. Dhinda

Sh. M. Majumdar G/c 3h. A.G. Majumdar

;  12. Sh. Shankar Vasmik S/o Sh. Damduji Vasmik

'  13i , :Sh. Shankar Dass S/o Sh. N.C. Dass

1  14. Sh. Asit Saha S/o Late Sh. K.M. Saha

-/

All C/o The Director -;
Data Processing Division, N^S.S.O.,
Ministry- of Pianoinj , 8Lf :;ft§§g , 8§ra NifSF
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Sh .^Daulat ̂ Kkiyiif^

Sh. Narayan Mehta^  «eh|a

Jtenum^t ^

v; ̂ ^;rt«anbh^r®fe^^hi ttanohai^'i-Shri8?

^-3-.,., _ .. - - Maiifce .__
I .20:.# . Sh •':: P ;^,''l^ar^aiiire S/o iqk tw —' " -

.. . . -. ^^Sanrao J^aratre

-  1. ®..:H.^rv.^4t^aS S/o^h. Dwijapado iSltLharyi'

■  Sfflt, 't-3n i awaT"'^i«iyri qk m -i
:r ,'- Sh. Manikraolanjewar

nt.
I. Baj ai tSax^a

All pat^^PTrae^^^sing Division, "M S xi
Ministry iof^Pianning, Nagpur. ^• 1

.  -Tl.

i

^  ̂-N- ;Hishra ̂ S/d Sh R h m
I  c/o dps: tKRh
i

c/= NSSO,

p^p^iha,- ^.UP?, NSSO, «l5^atry,p, Plannihg-, ̂paadabad

tr

Sh. n.'C. Zutshi S/o Gh. P.N. Zutshi
-28. Sh. A. Chaudhary S/o Sh. D.D. Chaudhar>-
29. Sh. H. sarkar S/o Sh. J. Sarkar
-0. Sh. S.K. Roy S/o Sh. K.N. Roy

^ • Sh a rtd. Shaoisudin S/ n qk m .«-uain t,/o bh. ttaqboQl Husain

All ;C/o iSecretar-y /

Hans Bhawan-Il, New Delhx-2
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__ VERSUS

Union of India

i7 Secretary, Department of Exper*3itare

Ministry of Finance, North Block^

New Delhi,

2. The Secretary, Deptt, of Statistics

Ministry of Planning, S ;

Sardar Patel Bhawan, Sansad Marg,

New Delhi ,

3. Chief Executi^ Officer

^  National Sample Survey Organisation

Ministry of Planning

Sardar Patel Bhavan,

Sansad Marg,

New Delhi ,

4. The Director

Data Processing Division

National Sample Survey Organisation,

164, GLT Road,

Bara Nagar,

Calcutta, »... Respondents

(By Advcoate Shri V.S.R. Krishna )

contd,,
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Sh. Pradeep Kumar Kapil S/o Sh. D.R. Kapil.

2, Sh, Salbir Singh 3/o Sh. Late. A R.N. Sharma,

3, Sh, P.S. Chauhan S/o Sh. K.L. Chauhan,

4^ Mrs, Indu Dutta W/6 Sh. Rajender Dutta.

5. Mrs, Swarn Issar W/o Sh. Rajesh Issar.

6. Sh. Krishan Chand Gautam S/o 5h . R.C. Gautam.

7. Sh. Satya Dev Gupta S/o Sh. 5.K.L. Gupt.a,

8. Sh. S.K. Tripathi S/o R.C. Tripathi,

Mrs. Shashi Sapra W/o Sh. T .3. Sapra.

]^0. Mrs. Pavnesh Sharma W/o Sh. P.Lal,

^  Sh, Rajender Kumar KApoor S/o Late 5h. H.L. Kapoor.

12. Sh. Shahid All S/o Sh. Late J.S. Ali.

13. Sh. Som Math S/o Sh, K.L. Madan

14. Sb. A.K. Gupta S/o Sh. Late. K.C. Gupra

15. Sh. M.L. Goel 3/o Sh. R.5. Goel.

16. Sh. N.P.S. iChli S/o Sh. Inder Singh Kohli.

17. Mrs. Sudeih Anand W/o Sh- Vinay K'Jmar.

18. Mrs. Uma Kapoor W/o Sh. A. Parsad.

19. Mrs. Manorama Bahal W/o Sh . L.K. Bahal.

20. Mrs. Mecno Maheshwari W/o Sh. Rajeev Maheshwari,

21." Mffs, Shampa Bhattachar jee W/o Sh. S.K. Bhattarch jee,

22. Sh. Vinod Kumar S/o Sh. G.R. Dondiyal.

contd,
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p36.i^-3h. C.HiBaja3,:3/o.':Isat^^. h,R\ 3aj3j.
- - h. 3 i C -JSS 3h .; ) NarK3 Lai 3
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8.

a"hhi

39 ;

40."

Sh .G.L^ 'bhingra" 3/o Sh"^'<-Late) Virbhan Bhl ngra.

^i-:-Sh. G.S, Anand .3 /o 3h, D~i?i, Anacc.
"' " -^.^ ^■" . 'i-* . ' '• -^ * .

Sh, Raj Kumar 3/o Late Sh, Mani Ram,

ar
41. ^ M.ra, Shuwana Raffnan W/o Sh. A.,K. Raman.

^2. Br Mrs, a, Jayalakshmi W/o 'Sh. aama::handran.

-1-^43, -- Sh. 3.B, Sarkar S/o Sh, (Late) B.B.Sarkar,
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i>elhi&bOT2.

■- 5

'S.o

-—

&•

--GP

T.-^

:r n:—-

^-ii;
r " .

'■zCT-

m.
■;s
::3L
:=S ^ ̂  "3=,—

~ '- - isi: _- ■; - 77.
s?

=~

'rii: - rr-

~0;~r . . 1- ...s-j.
-ig

isBna-^iilkaurni 5A ShrliiKrilshnalXultkariil. \ '
■  ■ ■ '#■ -# 31-/ ;■■ ,§■

^  " 'is-
.55"

contd...^.

.::x:-

•^:3.
• -r-



»;s

45.

46.

47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

69.

-7-

Smt. Usha Sreedharan F.shreedharan W/o P.Sreedharan.

Smt. Dolly Roy W/o Sh. S.K. Roy.

Smt. Madhuri Gopal Naidu W/o Sh. Gopal ♦-^aidu.

Sh. Gangadhar Awachitrao Chandankhede S/o Sh. Awachitrao C.
Khede,

Srrtt. Shri Lata Pal W/o Sh. A. Pal.

Smt. Uppal Nandi w/o Sh. D. Handi.

Sh. Anil Dinkar Raulwar S/o Sh. Dinkar Raulwar.
Sh. Harish Chandra Natthuii Dudhe S/o 3h. Nattuji Dudhe,

Sh. Dhanraj Lahanuji S/o Sh. Lahanuii Dahat.

Sh. Prahlad Rajaram Tambe S/o Sh. Raja Ram Tambe.

Sh. Kamaldas Bhiwaji Sansod S/c Sh. Bhiwaji Sansod,

Sh. Daulat Bajrao Kamble S/o Sh. Bajrao Kamble.
/Sh. Ghanshyam Shripsd Selve S/o Sh. Shripar Salva.

Sh. Praorakar Udav Dewaikar 3/o Sh.Udhav Dewaikar.

Laxman Bahadure S/o Sh. La.xman Bahadura.

Sh. Jacanr.ath Padurang Dhamde S/o Sh. Pacurarg Dhamde.
Sh. Dakram Mohapat Nandeshwar S/c Mohpat Nandeshwar.
Sh. Bhaurao Kisanrao Sonbarse S/o Sh Kisanrao Sonbarse.
Sh. Ramesh Pusaji Barapatra S/o Sh. Pusaji Baracatre.
Sh. Mansaram Motiram Handagaoli S/o Moti Ram Nandgaoli.
Sh. Prabh-anath Wasudeo Khapekar S/o Sh, Wasudeo Khapekar.

Sh. Prabhudas Ranchancra Rangari S/o Sh. Ramchandra Rangafi
Sh. Jogpshwar Estari Shende S/o Sh. Eatari Shende.

Sh, Suresh Yadav Rao Ukey s/o Sh. Y-cdav Rao Ukey.

contd,
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69. Sh. Gauri Shankar Dashrath Ninwae S/o 3h. Dashrath Niwae.
sh. Kailash Maroti Meshram S/o Sh. Maroti Meshram.
Sh. Manik Dashrath .Ramteke S/o Sh. Dashrath Ra-nteke .
Sh. Bhoraj Nathuji Hatmoae S/o Sh. A. Mathuji Hatmode.

70.

71.

72.

All C/o Data Processing Division
K.S.S_.0. Ministry' of Planning, Nagpur,

73 Sh. Rai Kishcre Prasad S/o Sh. Bhubaneshwar Prasad.
74. Sh. Amar Kumar Sinha S/o Sh . Tribhuwan yarasad.
75. Sh. Alok Kumar Gupta S/o Sh. TuLsi Farsanha Gupta.
76. Sh. Nasaem Ahemad S/o Sh . Md. Zainul Abedin.

I' ^ 77, 5h. Ram Chander Koeri S/o Late Sh. Deo Chandra Koeri.
78. Sh. Ranjeet Banerjee S/o Late Sh. Anil Kumar Baneriee.
79. Sh. Ram Krishna 3ose S/o Lae So. Eimal Krisnna 3ose .

80. Md . Suliman 3/c Late Sh. Par,sou "-Uan.

All C/o Data Processing Division

N.S.S.O. Ministry of Planning,

Giridih. ....Fetitioner/ApcIicants

'^By Advocate Mrs.Shyamla pappu,Sr.Counsel with Sh.pramod
Kumar & Sh.R.Krishnamurthi)

Versus

Union of India

1, Secretary

Department of Expenditure

Ministry of Finance, North Block,

'  _ New Delhi.

I 7

contd,



63?

f-

anw T RlgTRaZxME—EXXBl
v.. -4

,-9-
!

Secretary

Department of Statistics

Ministry of Planning#

Sardar Patel Bhavma#

Sansad Marg,

New Delhi•

3. Chief Executive Officer# -

National Sample Survey Organisation

Ministryof Planning,

Sardar Patel Bhawn,

Sansac Marg, New Delhi.

S, The Director

laia frecessing Division

Ka^icnal Sample Sur^/ey Organisation

Ministrv' of Planning,

DDT ROad, Bara wagar,

Calcutta.
lesronc errr*- t"

(By Advocate Shri V.S.R, KSishna )

:7

contd.
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а.

4.
!

5.

б,

7.

8.

9.

Sh, Ora Prakash S/o Sh, Shlv Charan Dass,

Sh. RjL. Dhlngra S/o Sh. Blsakh R»a Dhingra,

Sh. B.L. Tanaja S/o Sh. (T^ate) Sawal Ram Rd Taneja,

Mrs. Kusum Lata Mathur w/o Sh. R.B.Mathur.

iff;- Jyotl Parkash B/o Sh . Bhlm Son.
Mra. Kanchan Talwar W/o Sh. M. Talwar.

Sh. P.R. Agnihotri S/o Late Sh, H.E, Aqn^hotrl

~h. '"■'.k. PoDli 3/o Late Sh. R.T-''. PopLi.

Sh. X.H. Chaifla S/o Sh. Sardari ChawLa
All C/o Data Processing Centre,

N.S.S.O. Deptt. of Statistics,

Ministry of Planning, Hansw Bhawan,

New Delhi.110002.

r

0 •

11.

13l.

13.

m.

15.
16.

17.

18.

vA

Sh. R.N. Patil S/o Sh. N. Patil.

Sh, R.M, Bagade 8/0 Sh. M, Bagade.

Smt. G.G, Gajt^ W/o Sh. G. Oajbhe,

Sh. S.H. Paul S/o Sh. N. Paul.

Sh. S.S. Mukherjee S/o Sh. S.K. Mukherjee,

Smt. R. Bhattacharya W/o Sh. H, Bhattacharya.

Sh. P.P. Meshrara 3/o Sh, P. Meshram,

Sh. D.A. Shamiiharkar S/o Sh. A. Sharabharkar.

Sh. P.D. Bhagat S/o Sh, D. Bhagat,

contd.,,
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' Cattle B/o 9h»R, Oauple •

RiB^at Qjajb^ya S/o Sh.V. Oajbhiye (Rotf posted

S« Ms^ran %/o X«^e Sh, S. Meshram

\  i^X'C/o Proceaslng Division,
V •* •ii ■ ■ .. ■ '

Ministry of Planning,

rsagpor.

25.
t

26.

Hiss Aniraa Bisvas D/o Sh. Umapati Bisvao

Sh« Aflhlm <2hatter^ae S/o Late Sh, Bibhuti Bhushan Chatter jee

Miss Shanti Oepta D/o Sh. Ananth Nath Gupta

Sho Mangal Ktsaar S/o Sh.(Late) Beni Pandit.

Sh. BhiB Sln^ S/o Sh. Durga Pd. Harijan (NSSO Ahemadabad)

^V>- ^ - VA- ^Vscx-t • Vjxirs

All C/o Data Processing Division,

B.S.S.O., Ministry of Planning,

Giridih.

r>.

V Tpa "SVv^-t T-^ •

.. .PetitionerjJAR>kicants,

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with Sh.pramod
Kumar & Sh, R.Krishnamurthi)

Versus

Uninon of India

i

Sacmtary

Daptt. of Eapanditore

Ministry of riaance. North Block

Nev Da lhi •

.^7

contd...,
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2, I .The Secretary
Poptto of Statistics,

Mini»try of Planning

Sardar Patel Bhaean,

Sansad Marg, New Delhi

\

Chief Executive Officer

national Sample Survey Organisation

Ministry of Planning,

Sardar Patel Bhawan,

Sansad Marg, New Delhi,

4^ The Director

Data Processing Division
t

National Sample Survey Organisation

Ministry of Planning

GLT ROad, Bara Nagar^

Calcxrtta,

(By Advocate Shri V.S.R. Krishna )

r.

.. Respondents

contd..,
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10.

11.

12.

13.

14.

Sh, K.K. Patney-^ S/o Late Sh, Jassu Rarp

Mrs, Krishna Kumari W/o Late Sh, Amar Nath

Ms, Mamta Chowdhury D/o Late Sh. S.Sengupta

Sh, P.M. Kiurian S/o Late Sh, Chacko Mathew

Sh, Ashit Ranjan Guha S/o Late Sh. Jadunath Guha

Nikhil chnndra Chaterjee S/o Late Sh. Kashi Nath Charerjee

Sh. Sumekhal Das 3/o Lat= Sukhencra She Das

Sh. Sudhansn Ranjan Seny-ita S/o Late Sh. Jogtnrer Dh .Sengupt

Sh. Kali Pada Saha S/o Late Sh. Basanta K.Saha

ah. Satya Ranjan Kaiyilal a / >ate Sh. Sushil -'unar Kaivilal

Sh. A jit Mohan rhouKcibrt jrS/o La e 3-". Manohar Lhouchary

Sh. Hari Frasac Banerjee S/c Late Jatinendra Banner jee

Sh. Kalachand Mukherjee S/o Late Netaii Chand Mukherjee

Sh. Pawan Kimar S/o Sh. Satnarain

all c/o General Secratar.-

National Sample Survey Employees Organisatirn

Hans Bhawan-rl I, ,New Delhi, 2, _ . . .Petiti-ners/

Applicants,

(By Advocate Mrs,Shy ami a pappu, S r. Counsel with
Sh.pranod Kumar & Sh,R,Krishnamurthi )

Ve rsu s

Union of India

1. Secretary, Deptt. of Expenditure

Ministry of Finance, North Block,

New Delhi.

'f'-

contd,,.
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The Secretary /

Department of Statistics ;

IlinistrY of Planning, sar^ar Fatal Bhawan,
Sansad Marg» New Delhi.

3. Chief Executive Officer

National Sample Sur^'ey Organisation

Ministry of Planning,

Sardar Patel Bhawan,

Sansad Harg, 1-tew Delhi.

4. The Director

Data Processing Division

National Sample Sur*/ey Organisai

GLT Road, Bara Nacar,

Calautta .
Re soor.oe nt 3,

(By Advocate Shri V,S,R. Krishna )

contd,.
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'•

I.

s.

6.

7.

9.

Slf.^Sen Gupta ^/o Sh.(Late) L.M.Sengupta
Mrs. Sarla Vaid W/c Late Sh. S.P. Vaid
Mrs.K.K.Girdhai" W/o Sh. Prabhu Dayal Girdhar

Mrs. Raj Mallick w/o Sh. O.K. Mallick

Ms. P.Sengupta D/o Late Sh. Satybrata Dasgupta

Ms. Chhaya Dutta D/o Late Sh. K.M.Ghosh

Ms. Pronati Dutta P/o Late Sh.R.R. Ghose

MP. R.N. Katyal 3/o Late Sh. Ch. G.R. .Katyal

Sh A.3. Roy Choudhary 3 /o Lja^e. s>V- ctVN©"

10. Mrs. Karuna Mi^ ra 9/o

1\. Mr. Yasir. Ansari S/o w\va-T^

1^

13.

1  .

15.

1€.

17.

T8.

H-

2 6.

21.

n.

23.

•7.

«rs. Diptl sen Gup-.a w/o s.v,.V»S. ^
Aparana Fauzcar W ^o

.  ow r- V^^i-d-CA,

Namita 3arkar w/o *bv>

Mrs

Mrs

Mrs. Reba Gupta 9'o Sv.

Sh. Sasanka Sen S/o Late Sh. Swandra Kumar Sen

Gour Ch. Anon S/o Late Sh. Sadhan Ch. AAwon

Sh.'ChanChL Kumar Chathaha s/o Late Sb. Sushil Kumar Chaltya

Sh. Anil Kumar S/o Sh. Radha Ballabh Kundu

Sh. arid as Ganguly S/o Lfee Sh. Satydncra Kumar Ganguly

Sh. Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh

Sh. Subal Chandra Maity S/o Lat-e Sh. Rashal Ch. Maity

Sh. Bhol= M-,ich°^-'ep S/o Late Sh. Krishna Ch. Kukherjee . ,

contd,



jjsi-*■

- P
■S5J

'f3h-.9

.s-/

Hgii^HiH 'iimn"

-16-

•2fe Sh. Amal Kumar Sen S/o Late Jayanta Kumar Sensv,. (S^'ciolVs^n. Cl,V,cxMcJv^ee S\o-S>> O
All C/o Secretary#

c:a$^ '■
National Sample Survey Organisation,

r

'■ • Employees Association,

Hans Bhawan-II,

New Delhi.2.

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with
Sh.pramod Kumar & sh.R.Krishnamurthi )

Versus

"V

.Petitioner/
Applicants.

Union of INdia

1, Secretary,

Deptt. of Sxpenciture,

Ministi"." of Finance, '•■orrh Block,

Kew De l"~i .

2. The Secretavr,

Department of Statistics

Ministr- of Planning, Sardar Patel Bhawan,

Sansad Kara, Few Delhi./

3.

L '

42

{

Chief Executive Officer

National Sample Survey Organisation,

Ministry of Palanning, Sardar Patei Bhawan,

Sansad Marg, New Delhi.2.

The Director

Data Processing Division,

National Sample Survey Organisatin,

Ministry of Planning,

GLT ROad, Bara Nagar, Salcutta.

Oalci.itta,
. .Respondent,

(By Advocate Shri iCrishna )
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OA 616/99

1. Ms. Aloka Dutta D/o Late Sh.-S.C. Ghose

2. Ms, Kamlesh Katiyal L/o Late Sh, C.L. Sharroa

3. Sh. A.C. Bhar S/o Late Sh. P .C. Bhar.

All C/o Tata Processing Centre,

M.S.3.0. Ministry' of Planninc,

Hans Bhawan, Hew Delhi..".

J

4.

5.

O.

9.

10.

11.

12.

13.

14"

15.

16.

Mrs

Mr.

Mrs

Mr.

Mr.

Mr.

Mr.

Mr.

Mr.

Mr.

Mr.

Mr.

Mr.

. Pushpa Biswas W/o 3h. Rradip Kumar Biswas

Mihir Kumar Sarkar 3/om3h. Krishna Trasanna Sarkar.

. Kusxom Kali Biswas W/o Late Bikash Chan-dra Biswas.

Ashis Kumar Das S/o Sh. Sadananda Dax.

Uttam Das S/o Sh. (La^e) Mcnotbsh Chandra Das.

Monojay Ghanti S/o Late Bepin Behari Ghanti.

Dibyendu Kamar Ghoshal S/o Late Heramb Ch. Ghoshal.

Sushen Chandra Das S/o Late Krishna Pada Das.

Amal Kumar Mukherjee S/o Late Jitendra Nath Mukherjee

Dinesh Chandra Dalai S/o Late Chandra Mohan Dalai.

Pramathes Roy S/o La-.e Rajen Roy,

Supriya Gupta S/o Late Sh. Samindra Krishna Gupta.

Manish Chaudharv S/o Late Harlbhajan Chaudhuri

I

contd,..
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22.

23.

26.

25.

2.6.

27.

29.

"■9.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42.
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Ms. Geeta Ghosh D/o Late Mahendra Ch. Ghosh.
Mrs. Sabitri Deb W/o Sh. Chitta R. Del.
Mr. Tarak Ch. Dutta. S/o Late Bisnucharan Dutta.
Mr. Nripendra Mohan Basu 3/o Late Ramani Mohan 3asu,

-  ■* A. c /r-v T GoDsl. Ch died V»Mr. Anutosh chakraborty S/o La--^^opai
Mr. Keshab Chandra Biswas S/o Late Fhanindra Nath Biswas.
Mr. '^imir Baran Paul S/O Nail Krishna Paul.

Me. Tapate Chakarborty W/o Sh. Amal Kumar Chakarborty
Mr.s Ratna Khan W/o Late Sailendra Nath Khan.

Mr. Santosh ^oy S/o Late Jaytandra Lai ^oy.
Mr. Partha -arathi Bhattachar iee 5/o Amulya K'jmar Bhattacr.arj
M>r. Sunil Kumar Ghosh S/o Late Narayan Ch. Ghosh.
Mrs. 'Chinu Bhattacharyee W/o Lare Sh. Bupesn on. Bhatta_n-./e

Mr. Sandiran Ray S/o Late Fajencra Chan-ra Rov.

Mr. Chiota Ranjan Kun- "-u S/o Lare Sh. Ch.aitanya Sharar, Kund--.
Mr. Sital Paul S/o Late Sh. Sashi Kanra r aul.

Mr. Sunil Kumar Roy S/o Late Sh. Battkrishna Roy,

Mr. Bimal Das Gupta S/o Late Nila Ram Das Gupta.

Mr. Biraj Kumar Basu S/c Birentra Nath Basu.
Mr. Ram Chandra Das S/o Late Purna Chandra Das.

Mrs. Bela Dutta W/o Late Sh . B Sudhir Dutta.

Mr. Dibakar Pal S/o Sh. Bishnu Pada Pal.

Mr. Jiban Kishore Dev S/o Late Sh. Jatindra Lai Dev.

Mr. Ranjit Kumar Mandal S/o Date Tulsi Ch, Mandal.
Mri Bijon Lai Ghosh S/o Late Sh. Girija Nath Ghosh.
Mr. Sakti Ranjan Mukhopaflhyay S/o Late Sh- Santi Ranjan

^  All C/o Data Processing Dsivision, N.S.S.O.,

Ministry of Planning. Calcutta.

(By Advocate Mrs.Shyamla pappu. Sr.Counsel with
Shri pranod Kumar & Sh.Ri.Krishnamurthl )
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VERSUS

Union of India

Secretary, Deptt, of Expenditure

Ministryf of Finance, North Block,

N ew Delhi,

The_Secretary,

Department of Statistics,

Ministry of Planning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi,

3, Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning ,

Sardar Patel Bhawan, Sansad Marg,

New Delhi,

a

4. The Director

Data Processing Division

National Samrle Survey Organisation

Ministry of Planning,

GLT Road, Bara Nagar,

-Calcutta. ..Respondents,

(By Advocate Shri V.S.R, Krishna )

contd,,
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A

OA 617/99

1.

2.

3.

4.

5.

Sh, Kuldeep Shartna 3/ o Shri G.K.Sharma

Sh. Arvlnd Cairae S/o Late Shrl M.P.Cairae

Sh. H.C. Mehra S/o Late Sh. Chaina Ram

Sh. M.C.Sharma 3/0 Shri
Vasudeo Shanr.a

.on

Sh. S. Shattacharya S/o Late 3h. H.Shattacharya

*-/ 0 Data Processina Centra,

National Sample Sarvey Organisatic

Department of Statistics,

Ministry of Planning,

Hans Bhawan II,

New DeIhi-1100® 2

BBtl Md. ALl Asgar Mandal S/o Sh. Ishaqae Mondal

7- Sh. Pradip Choudhary s/o Shrl Slta Ram Choudhary
fy

contd,
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,  . - ^ -/_ rv. -,,,v,i-!^"i 'lanti ".a^umQar
'T--^ •■a lUTiaaar -/-■ 1-o .

/-

subhas-n Chanara .o-, S/= S. - Bi^ay Krishna Roy
sn. ayoti Ghosh S/o Lata Sh. harendra Hath Ghosh
sn. Jagbsndhu Chattoraj 3/o ba a Sh. Ghitta Ran-an - a
Sh. Kumaresh Das 3/o Late Sh . Dinesh Chanera Pas
Sh. Subrata Roy 3/o Sri Dwipendra Paravan Roy

^  '^b Cboudhary
Sh. Samir Kutiar Choudhary o/o P-a£'--3 - ■
Sh. AshoV. Kumar 3ose S/o Late Amal -ban er os-

"Sh. Kamal Kumar Datta S/o Late ^h:ntamani -3
Sh. Buddb.dev Paul 3/o Sur^'a a ray an .-aul

,  Sh. Susarta Butt a ^/o
^ ̂  Sh . Shva- ale s'n Sb . B i swa s - /o

^  r/,-n ^onibhuaban Guha '•'aj'emda;
Sh . Ashtb Kumar Guh= .-.c; j'jmr -/-

iLd Sh. Palev Kumar bath S/c Laf
Sh. Arpan -'tajumdaar

s^t ^'^any: Pas 3 v;/o Picauras

2^^ Sh. Daval Kum.ar C-hosn S/r oh. :--anai _o!. -
Sh. Sar.ranu Tapa^ar S/o •.ate Sh. Sus.nil .--b . .apaa---

-  -i^rf -^r r.= Path SanaSh. Gopal .Sbandra Ran a =^/o _.a-G ..

Sh. SuK'-T-.ar Bas S/b Lat? Hsrtinan ua-

^  Smt.Aparna Bbaumik Vv/o Sri Anaci. BPsumik
^3 Smt. Ka'/cali Bev v?/c Fradip Kr. Bev

Sh. Soumendra Kumar 'ohanty s/o Jnc-^: o
3>0. Sh. Panchkari Bas S/o Late oh. Kan. la
3\. Sh. Soumen Goswami S/o Lie Sh. Mano. Gopal jOawa

Prasanta Pose S/o Lata Tara Kar iv.o 3o..s-
Smt . Uma Chat opadhyay W/o Sh. Amirabha ^nattopadh,ay
3mt. Shobha Chattopadhyay w/o Cr. Ashok chattopadhyay

^5: smt. Lily De w/o Dr. fi Prabir Kumar Da
. • r

contd...
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Stnt. Snigd^^a BaJ«^

pratir Bose S/o Late Sh. Pnan,atha Nath Base
Sh, PradSP Kumar Deb S/o Lat Sh. Nepal Ch. Deb
Sh". Sauresh Baau S/o Late Sambhunath Baau
Sh. Kablnara Nath Das S/o Sh. Narlpaaa Das
Sh. Gautam Mltra S/o Late Arun Chantra Mitra
Sh. Bishwarup Basu MallioK S/o Ajit Basu MallaioV-
Sh. Dipak Das S/o Nagendra Nath Das

BS. Sh»hismata Biswas w/o Dr. Kuntal Biswas
L- 1. L--.m.r -h3t--riee 3/o Late Aiit Shatterjee

Sh. Ashok K'Jmar

Sh. Utpal r atta 3/o 3h. /anea/ula! Dutta

Sh. Harinal Kanti Pandi 3/o iri l-iritvuriaya Nandi
- / -V, itiT"-'" Zhakarhoi

£h. Alok Ku-^ar -:ha>arbor-v =>/o oh. —

3h. Arunava Dutta S/o Sri Su-hir Kr. Dutta
Sh. Shekhar Ganguly S/o Late Satish Sh. Ganculv

janaranjan Haloar S/o Late Jiban Kunar -^aicar
Subhanshu Ghosh 3/o -arencra rath Ghosh

Sh. Ravi Shankar Mishra 3A 3ri Shasni Rhusan -shra
5h. 3ubrata Bhattacharya S/o 3ri ritSnr^ra Nath 3hatta
Sh. 3ujo^' Kamar Halbar o/o -.ate oaroj .-.u-na-

3h. Samir Kumar mO^Val S/o Sri Gobinco Lai -on-al
tt ^ - /-I ' .oi-t-o Surenhra Nat'n lag

Sh. Tapan Kumar Lag o/o ljcst:-
n ^1- - /rh T Gan-^sr! Chancra Ghosh

Sh. Gautam Prasab Ghcsn o/o Let.- ..an-s..

Sh. Subir Kr. Sarkar S/o Late Pramatha Nath Sarkar
ShlVBas gupte S/o Late PrafuUa Kum-or Dasgupta

Sh. Dhurjati Gupta S/o Late Ashok Kr. Gupta

Sh. Ahup CHatter jee S/o Sri Arun Kumar -hat.erj-.
Sh. Vinayak 3: Mahatpure S/o Ramram G. Hahatpure

dH # c <

Dm ,

contd.
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Sh. Debdshish Choudhury S/o Late Sh. Harl Bhajan Choudhury

Sh. Sudhakar Pal S/o Sh. Bishnupada Fal

5h. Dilip Kumar r-ebnath S/o Late Sh. Radha Goinda Debnath

Sh. Froftiode Roy Chakarborty S/o Ratesh Chandra Roya Chakrborty

Smt. Santa Raha W/o Asit Baren Raha

Sh. Dipankar Roy S/o Sh. Anildendu Roy

Smt. Bandana Hazra W/o Mr. M.N. Hazara
^,r\ o

All c/o Data Processing Centre

K.S.S.O. Minis ry of Planning Calcutta.

Sh.'Pulak Kumar Dhar S/o Lace Sh. Suchanshu Caravan Thar
C/o Giririh 'ffic^-

Sh. Prakash M. Bapat S/c Maha'^errao R..~apat

Sh. Shyarr. Sunder R. Lakhote 5/o Ram Frasad C. Lak'riOte

Sh .Chanderkant G. Thakur S/o Gaiananrao V. Thak?jr

Sh. Shrikrisan K. Rathi S/o Kanhaiya Lai Rathjii

Sh. Ishwar N. Zade S/o "arev=nrao Zade

All C/o Data Processing Centre

K.S.5.0. Ministry of Planning,

Fagpur. -etitioner/Applicants

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with Shri
Pramod Kumar and Sh.R.Krishnamurthi )

Onion of India

1. Secretary, Depatt, of Expencitur?

Ministry of Finance, North Block

. Bew Delhi.

I

contd,,
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:, The Secretary,

Deptt. of Statistics,

Jlinistry of Planning,

Sardar Patel Bhawan,

.Sansad Marg, New Delhi.

3. Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Patel Bhawan, Sansad Marg,

New Delhi 1

4. The Director

Data Processing_ Division

National Sample Survey Orcanisatirn

Ministry of Planning,

GLT Road, Bara Nagar,

Calcutta. ResDondents,

(By Advocate Shri V.S.R. Krishna )

P
contd..
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^x ^nn'hie sttif. Lakt^^n^i SwamipRthftn■ Mpm^grU?..
ORDER

-25- \.
6

^ - The applicants in the aforesaid eight Original
Applications are aggrieved by the action of the respondents in
rejecting their claiin for implementation/extension of the
benefits of the orders of the Hon'ble Supreme Court to them
dated 9. 12.1996 in Hari Shamrao Nimje 4 Ors. Vs. Union of
India 4 Ore. (Civil Appeal No. 16741/96 arising out of SLP
(C) No. 18948/95) read with the order dated 25.9. 1998 in
Chandraprakash Madhavrao Dadwa 4 Ors. Vs. Union of India &
Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98
arising out of SLP (C) No. 16646 of 1996). According to
them. the orders passed by the Supreme Court in those
petitions have been filed by others who are similarly placed
like them and are working in the Data Processing Centre under
the Ministry of Planning. Government of India and holding the
same posts and designations as the present applicants. The
applicants claim that they are entitled to the ne- pay scales
of Rs. 1600-2660 instead of Rs. 1350-2200, Rs.2000-320C instead
of Rs. 1600-2660 and Rs.2375-3500 instead of Rs.2000-3200
^ e.f. 1. 1. 1986 or the date of their promotion_whichever is
later and to be fitted in the appropriate grades in the

}

redesignated posts.

2. The Apex Court in Hari Shamrao Nimje s case

(supra) allowed the appeal and set aside the Tribunal s order
by order dated 9. 12.1996. The respondents were directed to
fit the appellants as Grade'B* Data Processing Assistant in

*

the pay scaU of Rs.2000-3300 with all further consequential
benefits. It was further clarified by order dated 24.10.1997
that the pay scaled will be Rs.2000-3200, Thereafter in
Chandraprakash Madhavrao Dawda's case (supra) . the Ron ble

4.
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V  court ir Its order dated 25.9,1998 had declared thVi,^upre.e Court ,„.,„at.on of Data
the appellants were r.rade'B')^he appeiiaiit-o ^ ^ •n''»

\

4.

r „t» Grade-in ( called earlier as Grade B )Processing Assistan,n the scale of Bs.1868-2668 nlth effect fro. . . •

..te When the IVth Pay Co»alssion scales ca.e into ore.
i innts were also entitled to the

.as further held that the appellants
scale of 88.5868-8080 .ith effect fro. . .

Govern.e„t orders passed in —
ccission reocendations. Mthough the 8Pet Court ad^h
in that case that the judge.ent is applicable onll o

• 4. A <ao riftta Processing
^  Hirprtiv rf^cruited as uaxaappellants s'ho sere directs

4- at i st iOS , Ministry oi
Assistants in the NSSO. Department of
n, no Mrs Shva.la Pappu, learned Senior Counsel hasPlanning, Mrs. "^n.

,1 Kf thp Hori'ble Supreme
aub.itted that in the order passed b,
Co„rt on n.5,1999 m .a.lahar a Ors. Vs. Unioh of Ihdia
one. (inlerlocutorv .tPPlication .o. 1 m Civil Appeal Ko.

t  r' SLP CC* tJo. 19257 of I99ci .' the Ape>-
3182/99, arising out o- . -

ico crantpd to the applicants there the samef-ourt has also grant. ̂

t ons a- giver, ir. Chandraprakash Madhavrac Dadna's casedirections as gi - -i-

(supra).

3  Another set of applicants who Kere norking in the
National Sa.ple Survey Organisation (NSSO,. Data Processing
centres at Delhi , Calcutta, Nagpur, .th.edabad and Girldih. had
filed O.A. .1621/98 Which was disposed of by Tribunal's order
Usted 7 1.1999. Noting that the applicants are identically
piAced and si.ilarly situated as the appellants were In the

^  4 wofprrpd to above, the
esses before the Bon'ble Supreme Court ref.rr

4ew fhfs rpt;Dondpnts to place
O A, was allowed with a direction to the respo..-

1 „ rnf n<? 7000-3200 and

the applicants in the higher pay scale of
entendirf to the. this benefit w.e.f. 1. 1 . 1986.
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4.

4. Urs. Shya»U Pappu. learned Sr. counsel for the
appUcants. has contended that the appUcants in the aforesaid
eight Original Applioations are identically placed as the
appellants _ in - the cases before the Bon'ble Supreme Court
(supra) and they should, therefore, not be deprived of similar
benefits of being placed in the higher pay scales ..e,f.
1.1.1986 with all consequential benefits, including arrears.

5. We have seen the reply filed by the respondents

and heard Shri V.S.R. Krishna, learned counsel. A
preliminary objection had been taken by the respondents that
the Principal Bench has no jurisdiction to entertain these
applications in the present form as the applicants are working

in different cities in the country. This plea is, ho-ever,
rejected hav.ng regard to the Hon'ble Chairman's order dated
3  12. 1999 allowing the transfer petition:. Another prelimina..
objection was that the appiiGation is belated and hit by
limitation under Section 21 of the Administrative Tribunals

Act, 1985. Mrs. Shyamla Pappu. learned Sr. Counsel, has. on

the other hand, submitted that the question of limitation does

not arise as what the applicants claim in these cases is the
extension of benefit of the orders of the Hon'ble Supreme

Court in similar cases. She has relied on Amrit Lai Vs.

Collector. CEC (Revenue) (AIR _1975 SC 538) and K.I. Shephard

Vs.- Union of India (AIR 1988 SC 688). Having regard to the

facts and circum.stances of the case and noting that the
representations made by the applicants in 1998 for extending

the benefits of the aforesaid judgements of the Bon'ble

Supreme Court to the appl icants have been rejected on various

dates in that year only, we are of the view that the plea of
limitation has to be rejected, subject to what is stated

■  I

t>e 1 Qw.
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6. On the merits, the respondents have not raised any

serious objections. They have stated that the Department of
Statistics (DOS) have constituted a committee to examine the
placement of the Electronic Data Processing (ED?) personnel in
Data Processing Division (DPD) after the judgements delivered
by the Supreme Court and Tribunal which is expected to submit
its report shortly, but the same is not placed on record.

7. The main contention of the respondents is that the

applicants in the present.eight O.As are not entitled for
extension of the benefits given to other applicants who went

to the Supreme Court in the aforesaid cases as those

judgements are confined to only those appellants. However, it

is not denied that the applicants are similarly situated

employees working in various grades in NSSO in the Data

Processing Division. The Tribunal in OA 1621/98 has also held

in similar circumstances that similarly situated employees

need not come to Court for seeking identical benefits whic-h

were earlier granted to their colleagues with which we

respectfully agree.

\ 8  However, it is relevant to note that six of -.hese

applications ha^■e been filed in the Tribunal in 1999 and two
in 1998 for claiming benefits of higher pay scales f.
1. 1. 1986 based on the judgements of the Supreme Court in
orders dated 9. 12. 1996 and 25.9. 1998. The applicants have
adroittedl> made representations for extension of the benefits
fjf the higher pay scales more tlian a decade later (see for
example repr_esentat ions dated 10.7. 1998 and 6 . 1 1. 1998) i n 0. A .
613/99 which was taken up during the hearing by learned Sr.
Counsel for the applicants. It is also relevant to note that
in the similar cases which were before the Hon ble Supreme
Court, reliefs were first given only to 48 appellants be-ore
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^ them and later on attended others who had filed the
Beview application. In the^fS^t^ and circumstances of the
cases, having regard also to the judgement of the Supreme
Court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in
such matters and the provisions of Section^ 21 of the
Administrative Tribunals .Act, 1985, we consider it appropriate

in the interest of justice,that the monetary benefits flowing
from the fixation of the applicants in the higher pay scales
should be granted to them only from the date each of the eight
Original Applications has been filed before the Tribunal with
notional fixation of pay w,e.f. 1. 1. 1985 or from the date of
their promotion, whichever is later, with consequential
benefits accordingly.

9  ii, the result, ha\-ing regard to the facts and

Circumstances of the case. the above eight " Original

Applications (0 A.2370./9S, O.A. 2372/98, O.A. 512/99, O.A.

513/99, O.A, 514/99, 0,A, 515/99, OA, 516/99 and OA
617../99) are allo».ed with the following directions:

4
(a) Respondents to review the cases of the applicants

and identify their new designations and revised paj

scales in the light of the judgements of the Supreme

Court (supra) and place them in the appropriate

revised higher pay scales notionally with effect from

1.1.1986 or from the date of _their promot ion^ whichever

is later. For the reasons given above, the applicants

shall be entitled to the benefit of the higher pay-

scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of
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filing each of the Original Applications ̂  with
consequential benefits in accordance with law and

rules;
\

A

(b) The above action shall be taken within four months

from the date of receipt of a copy of this order.

Parties to bear their own costs

t

10, Let a copy of this order be kept in each of the

above Original Applications.

(S. P. STe*^s)
Membe r(A)

'SRD*

(Smt. Lakshroi S^aminathan)
MeiTibe r ( J

1 YVv"^'

s,.tkh
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